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06.11.2025 (A) Td
ot aFfe 1 s, TG Je Heled
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:ila(i): The Part Heard matters fixed during the above period will be
heard by respective benches.

(ii): On 05.11.2025 is Gazetted Holiday on account of Guru Nanak Birthday.
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 03-NOVEMBER-2025 (MONDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 571/LKW/2014

2007-08

[D] SHRI K.N. SINGH PATEL (HCD)

ITA 572/LKW/2014

2008-09

[D] SHRI K.N. SINGH PATEL (HCD.)

ITA 362/LKW/2017

2007-08

[D] M/S U.P JAL VIDYUT NIGAM LTD. (OLD APPEAL)

ITA 363/LKW/2017

2008-09

[D] M/S U.P JAL VIDYUT NIGAM LTD. (OLD APPEAL)

ITA 364/LKW/2017

2009-10

[D] M/S U.P JAL VIDYUT NIGAM LTD. (OLD APPEAL)

ITA 365/LKW/2017

2010-11

[D] M/S U.P JAL VIDYUT NIGAM LTD. (OLD APPEAL)

ITA 366/LKW/2017

2011-12

[D] M/S U.P JAL VIDYUT NIGAM LTD. (OLD APPEAL)

ITA 222/LKW/2020

2012-13

[A] M/S. U.P. JAL VIDYUT NIGAM LIMITED

ITA 223/LKW/2020

2013-14

[A] M/S. U.P. JAL VIDYUT NIGAM LTD.

10

ITA 224/LKW/2020

2014-15

[A] M/S. U.P. JAL VIDYUT NIGAM LTD.

11

ITA 225/LKW/2020

2015-16

[A] M/S. U.P. JAL VIDYUT NIGAM LTD.

12

ITA 411/LKW/2020

2016-17

[D] SHRI SYED NAVED SHERE

13

CO 3/LKW/2022

2017-18

[A] M/S BAIJ NATH JEWELLERS

14

ITA 103/LKW/2022

2017-18

[D] M/S BAIJ NATH JEWELLERS

15

SA 1/LKW/2022

2014-15

[A] DHARAM VEER YADAV

16

ITA 7/LKW/2022

2014-15

[A] DHARAM VEER YADAV

17

ITA 101/LKW/2022

2017-18

[A] JAIN COLD STORAGE

18

ITA 81/LKW/2023

NA

[A] M/S. PATH SARTHI TRUST

19

ITA 279/LKW/2023

2021-22

[A] AKG INFRATECH PRIVATE LIMITED

20

ITA 424/LKW/2023

2021-22

[D] RAJEEV KUMAR KAPOOR

21

ITA 428/LKW/2024

2017-18

[A] MOHD MUSTAK

22

IT(SS)A
554/LKW/2025

2010-11

[A] M/S NIBHARANT MANAGEMENT CONSULTANTS PRIVATE
LIMITED

23

IT(SS)A
555/LKW/2025

2011-12

[A] M/S NIRBHARANT MANAGEMENT CONSULTANTS PRIVATE

LIMITED
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CAUSE LIST OF B BENCH FOR 03-NOVEMBER-2025 (MONDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Srl | Appeal Number A;:r::' Assessee Name Remarks
24 IT(SS)A 2012-13 [A] M/S NIRBHARANT MANAGEMENT CONSULTANTS PRIVATE
556/LKW/2025 LIMITED
25 IT(SS)A 2014-15 [A] M/S NIRBHARANT MANAGEMENT CONSULTANTS PRIVATE
557/LKW/2025 LIMITED
26 | ITA 61/LKW/2025 | 2014-15 | [A] UTTAR PRADESH BHUMI SUDHAR NIGAM

4( As. lstm Registrar

31-Oct-202

! g

b
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 03-NOVEMBER-2025 (MONDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

1 WEBEX MEETING ID- 26420785626 PASSWORD-12345
| Srl | Appeal Number Aiz::' Assessee Name Remarks
Block
IT(SS)A Period

1 20/LKW/2023 01.0‘:61995 [A] MANSAROVAR SAHKARI AVAS SAMITI LTD.
18.10.2021

2 |ITA 226/LKW/2023| 2018-19 |[D] SUBHAM POLUCHEM PRIVATE LIMITED

4 3 | ITA 47/LKW/2024 | 2014-2015 | [A] MAIN LAND FINANCE PVT LTD

4 | ITA 48/LKW/2024 | 2017-2018 | [A] MAIN LAND FINANCE PVT LTD (E-FILED.)

5 | ITA 49/LKW/2024 | 2018-2019 | [A] MAIN LAND FINANCE PVT LTD

6 |ITA 322/LKW/2024| 2015-16 |[A] VIL ROHTAK JIND HIGHWAY PVT. LTD.

| 7 |ITA 356/LKW/2024| 2014-15 | [A] SUPERHOUSE LIMITED

8 |ITA 357/LKW/2024| 2015-16 | [A] SUPERHOUSE LIMITED

9 5701/-[%\5,}’2"025 2010-11 | [A] M/S CITYON SOLAR LIMITED
10| gyithos | 201112 | [A] M/S CITYON SOLAR LIMITED
1 5725[%}‘2\025 2012-13 | [A] M/S CITYON SOLAR LIMITED
i 12 5732_353’2\025 2013-14 | [A] M/S CITYON SOLAR LIMITED
[ 13| 4/?.%2}9025 2014-15 | [A] M/S CITYON SOLAR LIMITED
3 14 575%5\2}9025 2015-16 | [A] M/S CITYON SOLAR LIMITED
*’ 15 5765&5\5}’2‘025 2016-17 | [A] M/S CITYON SOLAR LIMITED

.‘
1,

16 | ITA 42/LKW/2025 2017 [D] DINESH JAIN

17 | ITA 88/DEL/2025 | 2017-18 | [A] HARDEEP KAUR

%@%@m

L 31-Oct-2025|
ﬁv
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4 INCOME TAX APPELLATE TRIBUNAL, LUCKNOW
F

CAUSE LIST OF B BENCH FOR 04-NOVEMBER-2025 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345
Assmt.

3 Srl | Appeal Number Year Assessee Name Remarks
1| /Igé\fvs/)zlszo 2011-12 | [A] SHRI DIWAKAR SINGH
J 2 | . /rLré\fvs/)z%zo 2012-13 | [A] SHRI DIWAKAR SINGH
“i cll I /{ré\?vs})zgzo 2013-14 | [A] SHRI DIWAKAR SINGH
4 4 /{ré\fvs})zlt)zo 2014-15 | [A] SHRI DIWAKAR SINGH
5| g /ILTé\i/s/)zlz)zo 2015-16 | [A] SHRI DIWAKAR SINGH
- 6| 4 /IJK(SVS/)ZAC‘)ZO 2016-17 | [A] SHRI DIWAKAR SINGH
% 2 /IITD((\?VS/)Z%ZO 2017-18 | [A] SHRI DIWAKAR SINGH
.| 110%(5\;/3}9020 2014-15 | [D] SHRI DIWAKAR SINGH
} 9 1115[1(3/332020 2015-16 | [D] SHRI DIWAKAR SINGH
"R 1125{'(53}’2*020 2016-17 | [D] SHRI DIWAKAR SINGH
i, 1;[}((5“5/’}‘;020 2017-18 | [D] SHRI DIWAKAR SINGH

12 | CO 2/LKW/2024 | 2010-11 |[A] UNITED ASSOCIATES

13 | CO 3/LKW/2024 | 2011-12 |[A] UNITED ASSOCIATES

14 | CO 4/LKW/2024 | 2012-13 | [A] UNITED ASSOCIATES

15| CO 5/LKW/2024 | 2013-14 | [A] UNITED ASSOCIATES

16 | CO 6/LKW/2024 | 2014-15 | [A] UNITED ASSOCIATES

17 | CO 7/LKW/2024 | 2015-16 |[A] UNITED ASSOCIATES
——

18 369%33}?023 2010-11 | [D] UNITED ASSOCIATES (E-FILED.)
19 370}1 f(s\%\m 2011-12 | [D] UNITED ASSOCIATES (E-FILED.)
20 3751('(5“5,39023 2012-13 | [D] UNITED ASSOCIATES (E-FILED.)
21 372%(5;»}9023 2013-14 | [D] UNITED ASSOCIATES (E-FILED.)

fle:///C:14udiSIS/LUCKNOW--CL-2025Nov04.htm 13

R ————,

e




CAUSE LIST OF B BENCH FOR 04-

NOVEMBER-2025 (TUESDAY)

BEFORE HON'BLE KuL

BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHO ’

UDHARY, ACCOUNTANT MEMBER
IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345
srl | Appeal Number | Assmt.

Year
IT(SS)A
22 373/LKW/2023 2014-15 | [D] UNITED ASSOCIATES (E-FILED.)

23 |ITA 374/LKW/2023| 2015-16
P

Assessee Name Remarks

[D] UNITED ASSOCIATES (E-FILED.)
IT(SS)A

IT(SS)A
B g JLKW/2020 2016-17 | [A] SHRI NARENDRA BAHADUR SINGH

26 | ITA 53/LKW/2020 | 2017-18

[A] SHRI NARENDRA BAHADUR SINGH

IT(SS)A FY. 2013-
27 81/LKW/2022 14 [A] SHAHEEN RABIA
28 IT(SS)A

563/LKW/2025 2010-11 | [A] NIKKI GLOBAL FINANCE LTD.

56555(?/3}?025 2012-13 | [A] NIKKI GLOBAL FINANCE LTD.
L31 5665[%3}’2\025 2013-14 | [A] NIKKI GLOBAL FINANCE LTD.
2 567%%3’;025 2014-15 | [A] NIKKI GLOBAL FINANCE LTD.
B3| . 685{%3’;‘025 2015-16 | {A] NIKKI GLOBAL FINANCE LTD.
34 5691/—[%5/}’2\025 2016-17 | [A] NIKKI GLOBAL FINANCE LTD.

35 |ITA 363/LKW/2020| 2017-18

IT(SS)A ] i
E9 564/LKW/2025 | 2011-12 | [A] NIKKI GLOBAL FINANCE LTD.
E

[A] M/S. BRIJWASI BULLIONS AND JEWELLERS PVT. LTD.

36 |ITA 364/LKW/2020| 2017-18 | [A] M/S. BRIJWASI BULLIONS AND JEWELLERS PVT. LTD.

37 |ITA 445/LKW/2020| 2017-18 |[D] M/S BRIJWASI BULLIONS AND JEWELLERS PVT. LTD

38 | ITA 49/LKW/2021 | 2010-2011 | [A] KHUSHI RAM GOYAL

39 | ITA 50/LKW/2021 | 2011-2012 | [A] KHUSHI RAM GOYAL

40 |ITA 101/LKW/2023| 2013-14 | [A] M/S. U.P BEEJ VIKAS NIGAM

E ITA 325/LKW/2023| 2016-17 | [A] BHADOHI INDUSTRIAL DEVELOPMENT AUTHORITY
\ 42 |ITA 249/LKW/2024| 2013-14 | [A] USHA YADAV

43 |ITA 251/LKW/2024| 2013-14 | [A] USHA YADAV

44 |ITA 515/LKW/2024| 2017-18 | [A] MAHTAB CHAND AGARWAL
45 |TTA 775/LKW/2024| 2017-18 | [A] KAILASH CHAND JAIN PROP. M/S KAILASH CHAND JAIN & CO.
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CAUSE LIST OF B BENCH FOR 04-NOVEMBER-2025 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
} AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

/ IN COURT ROOM 1

: WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Srl Appeal Number A$Zranl't. Assessee Name Remarks

46 |TTA 776/LKW/2024| 2017-15 |[A] KAILASH CHAND JAIN PROP. M/S KAILASH CHAND JAIN SARAF
& CO.

47 | ITA 63/LKW/2025 | 2017-18 | [A] NARENDRA SINGH BISHT

48 |ITA 186/LKW/2025| 2025-26 |[A] GRAMIN MAHILA EVAM BAL VIKAS SANSTHAN

49 |ITA 187/LKW/2025| 2025-26 | [A] GRAMIN MAHILA EVAM BAL VIKAS SANSTHAN

50 |ITA 224/LKW/2025| 2022-23 | [A] YASHRAJ ENTERPRISES

51 |ITA 362/LKW/2025| 2017-18 |[A] NITIN DWIVEDI

52 |ITA 363/LKW/2025| 2021-22 | [A] M/S JIL INFORMATION TECHNOLOGY LIMITED
53 |ITA 365/LKW/2025| 2015-2016 | [A] KAVITA MAHENDRA

54 |ITA 366/LKW/2025| 2017-2018 | [A] RAJSHREE TIWARI

AYMsBlsta\;rft)ﬁégistrar

B 31-Oct-2025]
v

3/3
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

y

4

//’k CAUSE LIST OF A BENCH FOR 04-NOVEMBER-2025 (TUESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD-12345

Srl | Appeal Number A\er':rt' Assessee Name Remarks
| 1 IT(SS)A 2011-12 | [D] KULDEEP SINGH SUKHVINDER SINGH & OTHERS
| 696/LKW/2018 (D] GH SUKHV
IT(SS)A

698/LKW/2018 2013-14 | [D] KULDEEP SINGH SUKHVINDER SINGH & OTHERS

3 |ITA 695/LKW/2018| 2010-11 |[D] KULDEEP SINGH SUKHVINDER SINGH & OTHERS

4 |ITA 162/LKW/2023| 2014-15 |[D] SHRI ABHISHEK AGARWAL

S |ITA 584/LKW/2025| 2016-17 |[A] GURU NANAK MODERN SCHOOL

ITA 586/LKW/2025| 2015-16 | [A] DEMING EDU FOUNDATION

e
()]

7 |ITA 587/LkW/2025| 2015-16 LE/?:;] DIPLOMA ENGINEERS SANGH SARVAJANIK NIRMAN VIBHAG

ITA 591/LKW/2025| 2017-18 |[A] SANDEEP KUMAR SINGH

9 |ITA 592/LKW/2025| 2016-17 | [A] AJAI TRIVEDI

s A Plad L b i
[e2]

P,

40'&!327 Registrar

31-Oct-2025]

;4’
1
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 04-NOVEMBER-2025 (TUESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
IN COURT ROOM 1

WEBEX MEETING ID- 26420785626, PASSWORD-12345

Srl | Appeal Number Aizran:. Assessee Name Remarks

1 |ITA 386/LKW/2025| 2017-18

[A] ALL INDIA MINORITIES WELFARE SOCEITY
2 |ITA 387/LKW/2025| 2020-21 [A] RAM RATAN SINGH PAL

3 |ITA 395/LKW/2025| 2010-11 [A] SHEEL PRAKASH GUPTA

4 |ITA 418/LKW/2025| 2018-19 |[A] MURLIDHAR LOHIA

% As@tgr‘r\;kegistrar

31-Oct-2025
v

7
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS
FOR 04-NOVEMBER-2025 (TUESDAY)

BEFORE SHRI KUL BHARAT, VICE PRESIDENT
AND SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

PART HEARD MATTERS
Srl| Appeal Number A$smt. Assessee Bench
ear
ITA|165|LKW|2024| 2016-17 [A] M/S SHRI SHYAM INFRA P.LTD A

ITA | 166 | LKW|2024| 2017-18 |[A] M/S SHRI SHYAM INFRA P. LTD

ITA |171|LKW|2024| 2015-16 |[A] SHRI PAWAN KUMAR JAIN

ITA |172|LKW|2024| 2016-17 |[A] SHRI PAWAN KUMAR JAIN

(S0 I VR I

> > (> >

ITA | 173 [LKW|2024| 2017-18 |[[A] SHRI PAWAN KUMAR JAIN

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

MISCELLANEOUS APPLICATIONS

Sr

Assmt.

Appeal Number Year

Assessee Bench

MA| 6 |LKW|2023]| 2008-09 |[D] DR. AMOD KUMAR SACHAN A

MA| 7 |LKW|2023| 2014-15 [D] DR. AMOD KUMAR SACHAN A

MA| 5 |LKW|2023| 2010-11 |[D] DR. AMOD KUMAR SACHAN A

PART HEARD MATTERS

Srl

Assmt.

Appeal Number Year

Assessee Bench

ITA| 13 [LKW]2017| 2004-05 |[A] COMMERCIAL BODY BUILDERS

ITA| 17 |LKW|2017| 2004-05 |[A] COMMERCIAL INSTALMENTS

ITA| 18 [LKW|2017| 2005-06 [[A] COMMERCIAL INSTALMENTS

ITA| 19 [LKW|2017|2007-08 [[A] COMMERCIAL AUTO CENTRE

ITA|534 |LKW[2018| 2013-14 |[D] M/S. SMT. SAROJ SINGH SHIKSHAN SANSTHAN

. |[A ARYAVART BANK (SUCCESSOR TO ERSTWHILE
TTA| 59 |LKW|2023| 2013-14 |y ov/ayART GRAMIN BANK)

ITA|124|LKW[2023| 2013-14 [[A] ARYAVART BANK

[A] ARYAVART BANK ( SUCCESSOR TO ERSTWHILE

ITA|658|LKW|2024] 2010-11 ||| AABAD UP GRAMIN BANK)

OW| © ([N| oo [ LBN|D[W[IN |-

ITA |372|LKW|2024| 2020-21 |[D] ARYAVART BANK

—
o

ITA (425 |LKW|2024| 2015-16 |[A] MAHIPAL SINGH RAGHAV

—
—

ITA |426 |LKW|2024| 2015-16 [[A] MOHIT SINGH RAGHAV

—
N

22> > > > |>(>>|>>

ITA 436 |LKW|[2024| 2015-16 |[D] MOHIT SINGH RAGHAV




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS
FOR 04-NOVEMBER-2025 (TUESDAY)

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

| CLARIFICATION MATTERS
Srl\ Appeal Number Assmt.

Assessee

Year Bench |Remarks

2017- |[A] ADHYATM JAIN PROP. M/S JAMBU KUMAR
\ 1|
(SS)A 728\LKW 2024\ 18 |ADHYATAM JAIN SARAF A

\ 2 \ A 779 |Lkw 2017\ 2%076' (D] COMMERCIAL AUTOMOBILES PVT. LTD. A

F, \ A \374\u<w 2017 2%%5‘ [A] M/S MODEL TANNERS (INDIA) PVT. LTD. B

F\ ITA \375\LKW 2017 201%9' [A] M/S MODEL TANNERS (INDIA) PVT. LTD. B

F\ A \372\u<w 2020 201187' [A] SHRI ABHISHEK KUMAR GARG B

Vs \ mA |51 (kw2020 201187' [D] SHRI ABHISHEK KUMAR GARG B
2018-

\77\ mmA |530|Lkw|2024| 2055 |[A] THAKUR ROSHAN SINGH B

Aw‘yAss:lstg\})Registrar

y




CAUSE LIST OF B BENCH FOR 06-NOVEMBER-2025 (THURSDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESID
: , ENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Assmt
srl | Appeal Number \ Year Assessee Name Remarks
IT(SS)A
L] og7/0aw/2023 \ 2011-12 | [A] JUPITER WAGONS LIMITED

[, IT(SS)A

| 2 \ 288/LKW/2023 \ 2012-13 | [A] JUPITER WAGONS LIMITED

| IT(SS)A [D] JUPITER WAGONS LIMITED (FORMARLY KNOWN AS

\ 3 2011-12 |COMMERCIAL ENGINEERS AND BODY BUILDERS COMPANY

298/LKW/2023

| LIMITED)

\ IT(SS)A [D] JUPITER WAGONS LIMITED (FORMARLY KNOWN AS

| 4 2012-13 |COMMERCIAL ENGINEERS AND BODY BUILDERS COMPANY
' 299/LKW/2023

LIMITED)

‘ IT(SS)A \

\ -

: 5 \ 429/LKW/2023 2014-15 | [A] MEENA AGARWAL

IT(SS)A ]

\. 6 \ 430/LKW/2023 2017-18 | [A] MEENA AGARWAL

| IT(SS)A ]

“1 7 436/LKW/2023 2016-17 | [A] MAHESH MITTAL

‘V o IT(SS)A

437/LKW/2023 2017-18 | [A] MAHESH MITTAL

|
|
5 \ IT(SS)A
\
|

205/Lkw/2024 | 201314 [A] MAHESH CHANDRA SHARMA

\ 10 2961/-{_5(5\/?/;202 , | 201415 | [A] MAHESH CHANDRA SHARMA
1 2971/5?2}’2‘02 , | 201516 | [A] MAHESH CHANDRA SHARMA

12 | 2981/"[&5\3}’2‘02 , | 201617 | [A] MAHESH CHANDRA SHARMA

13| 299%(%3}’2*02 , | 2017-18 | [A] MAHESH CHANDRA SHARMA

|
IT(SS)A ]
14 ‘ soo/kwa024 | 200819 | A MAHESH CHANDRA SHARMA

I

15 |TTA 301/LKW/2024| 2019-20 | [A] MAHESH CHANDRA SHARMA
16 302?&5\3};02 , | 201314 |[A) TYCO HOSPITALS PVT.LTO.
17 3031/[%33’2‘02 4 | 201415 |[A)TYCO HOSPITALS PVT. LTD.
hs 55 41/&5‘,3;?02 , | 201516 | [A) TYCO HOSPITAL PVT. LTD.
19 305‘/&5\33’2*02 o | 201819 | (A1 TYCO HOSPITAL PVT. LTD.
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{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }

